\ 202 | TEM NO 36 REG STRAR COURT. 1 SECTI ON

SUPREMECOURTOF I NDI A
RECORD OF PROCEEDI NGS

BEFORE THE REG STRAR MR. PAWAN DEV KOTWAL
Petition(s) for Special Leave to Appeal (O No(s). 23728/ 2015
GREATER NO DA | NDUSTRI AL DEVELOPMENT AUTHORI TY Petitioner(s)
VERSUS

COW SSI ONER OF CUSTOMS, CENTRAL EXClI SE AND SERVI CE TAX, NO DA
Respondent ( s)

(with appln. (s) for placing addl. facts and docunents on record

and interimrelief and office report)

W TH

SLP(C) No. 2502/2016

(Wth appln.(s) for exenption fromfiling c/c of the inpugned

judgnent and Interim Relief)

Date : 04/07/2016 This petition was called on for hearing today.

For Petitioner(s)
Ms. Pragya Baghel , Adv.

For Respondent (s)
M. H K. Naik, Adv.
M. B. Krishna Prasad, Adv.

UPON hearing the counsel the Court nmde the follow ng
ORDER

Sol e r espondent in SLP(C) No. 23728/ 2015 has al r eady
filed counter affidavit.
Four weeks’ tinme, as last opportunity, is granted to the
sol e respondent in SLP(C) No. 2502/2016 for filing counter
affidavit.
Regi stry to process the matters thereafter for listing
before the Hon ble Court, irrespective of the fact whether
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counter affidavit in SLP(C) No. 2502/2016 is filed or not.
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